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| HEAT 63
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B . - DEMAND NO.63

I e .. LAWAND JUSTICE = B S
bt - ... A ! 'MH 2014 ot

. The detmleare s o |7 e Revenue  Capital ..|H.,||ii..m_._|_.m....|.........._...l- B .. inthousands of &

_ i ; I B — ISP .2 . .. S
(- ’ - e N _ | S I e . Budget Estimate
- Actusls, | Budget Eatimates, | Revised Estimates, | | 1T o e e B LI

I 2009-10 201011 2010-11 ~ i ) :

I— : E— L Total_
S A N R . . [Revesus Sectien ¢ e I A

. I R T T Pan | Non-Plan Total
N I I S I . o) . 2014 Administration of Justice:
SN SR A S A A S S 0 ~ (Major Head) R B
e L i g (T 00,104 Judicial Commissioner (UTs |
T~ o [Fei o i) T it lgist -

T T e e @ e o O Grant for nfrastueueal
L [ & fer s [fcilities for judiciary - m R .
[ Mes000, o o 0L 9 0 |TEEE SEH A — = a_oou__oa_ﬁ.__._.-amnﬂ-_ —— 0 250000 -

sk I HMM@E ofleglAhirs |
il 07.00.02| Wages ;

0 0 500

2 2 = e A B o N
..... K 4 0 200 O oo U mEEEEM T 370011 Domestic Travel Expenses T
el et — o e — e 2 TR B

o o 7700

[ Frier = o 07.00.13 Office Expenses I

45000, 150583 o 187850 0| 172800 -.,.wfn_._ﬂa:aﬂn atrr it Total -Legal Advisers and Counsels

1 . . SESRN EY
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v 63-fafls s = Mo, 63 LAW AND JUSTICE

STl WA DEMANDS FOR GRANTS, 2011-2012

[ M | | MH 2014/2015
. I i I Il | [ iwmea
B iL.mﬂ.. = b ) {in thousands of )
E[E% | Revised Estimates, ) Budget Estimate [ _
[ 2009-10 20 10-11 . ﬂﬂm: ]
Plan | NonPlam | Pl Nou-Pian | Plan Non-Plan - ! - . Flan__ " Non-Plan _ Total
= QuRl & o ] 12|Study of Judicial Reforms i —— P
T Tt and A t Status ; R
0 o 0 0 0 0 Teramr 01|Department of Justice 1 P
0 0 600 0 600 0 Wi, e = 12.01.11|Domestic Travel Exp 1000, o woo,
1 0 1200 0 1200 [} [ e . 12.01.12[Office Expenses o as00 0 1500
1416 L 2500 L] 2500 _ 0 S W i.r...|I...|T..E.r.~=__o._i.. inistrative Expenses —— 2000, 0 2000 o
S ! (Hospitality) _ - et w =
2500 0 10000 0 10000 0 @ﬂ ] | 12.01.28 Professional Services ! 3500 0 3500] !
6316 0 10000 0 10000, [ Eaho 12,01.50 Other Charges ' 17300 0 17300 -
S ! ! i
| 10233 o 24300 o] 30 o Ay : e gt W [ Total : Study of _;! L __2s300 0 2s300
) 1 e s feat Reforms and A Status ] I O
S : [
T i [ W - 13| Administration of Justice- _ — 3
[$3A0] ____|India Project (EAP) ' P 1
] of o ) [ O SaH A 13.00.3 1 [Grants-in-aid General e e
938466| _420413] 1570000 547950 1570000] 522600 - e 20147 [ Total : Major Head "2014" [ a7i000  Troc00] erateo0
of 120065| 0 295600 o] 295600 0 400000 400000,
Preparation and Printing of i
_ {Electoral Rolls (Minor Head) I —
01}Re-imbursement to State/ _ o
- "Union Termitory Govis. e
0 [ 0 ~__P1.00.28 Professional Services P
343299 300000 300000 | 0.104 Charges for conduct of Election 0] 390000 390000
i for Lok Sabha and State/Union = i
_|-..L_WEEEEW! S R
! ,when held Simultancousty(Minor Head) =~ - " -
T/ T & AN 01 Re-imb to State/Union R
I _ Territory Governments — : B
0] so0g2s36 o 788600 0| 688600 01,0028 Profiessional Services - - 0 845000 8450000
] I _ ; o ]
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WA 63-faflr sl =me Mo. 63 LAW AND JusTiICE

SEE ® W DEMANDS FOR GRANTS, 2011.2012

. | MH2020 i
— e e S S | "_ | comen)
b =z b s § LT | tn thousands of 1)

Actuals, Budget Estimat Revised Estimates, ¥ IR = W w W 2020 Collection of Taxes on Income and |  Budget Estimate .7 o B
2009-10 2010-11 201011 (rea ¥ ) Expenditure(Major Head) o102 || !
| wdwn | wwmfor | i | smrenfe | sréen | svdwmfor frdem ol wame(erg vid) 00,001  Direction and Administration (Minor Head) | smrem | sarrom-firr | g i
Pan | Nos-Plan | Plan | Non-Plan | Fhn | Mon-Plan | andteia e 05|Income Tax Appellate Tribunal | Plan | Non-Plan . Total i
0] 41999 o 312369 0| 350000 Em - 05.00.01|Salaries - _ !
0 798 0 820 0 820 |l 05.00.02|Wages R i
[] 50 0 140 0 90 . 05.00.03|Oventime Allowance B i
0 3695 0 7100 0 6000 Bl 05.00.06 [Medical T: B
) o T4 0 13250 o 1za00 |7t A 05.00.11Domestic Travel Exp - L
[ 0 0 0| 1000 [ [ T = 05.00.12|Foreign Travel Exp .m
o] 34679 o s2000 o a0 | 05.00.13 |Office E o |0 swo0| 5000 N
o 1570 o 26166 of 26000 | T, Tww A 05.00.14/Rent, Rates and Taxes B
I 0 12 of T wm | EEE SE 050020 Other Administrative. - L
- Gafer) . __ Expenses (Hospiulity) |
o ion) 0 250 0 110 [T T | 050028 Professional Services |
DT o e of s (W o 05.00.50/Other Charges _
0] 068 o asiz o 41300 Y vt b | _ [Total : Income Tax Appellate Tribunal
I
| | N National Tax Tribunal I R R
0 [} [} 50 0 0 0001 Salaries 0] s0i  sof
o oo 5 0 0 00,02/ Wages . of T asi T Tas
¢ 0 L 23 0 L) 00,03 Over Time Allowance B o - £
o 0 [] 25 0 0 06,0006 Medical T 0 s
0 0 0 50 0 0 00.11| Domestic Travel Ex O s s
0 0 0 50 of o .00.12|Foreign Travel Exp - o s sl
g 9 v 50 0 9 00.13|Office Expenses SN S - ]
| 0 0 0 75 0 0 .00.14 | Rent, Rates and Taxes ] o 7 s -
.0 0 0 50/ ) 0 Publicatic [ o sl
0 0 .00.20|Other Administrative Expenses 0 B
o 0 [] 2 [ o ] |(Hospitality) 0 B o
.0 0 [ 50 0 0 6.00.28| Professional Service 0 _ 50 ....!.B‘ o
0 0 25 1] __06.00.50| Other Charges 0 -] A m.uL o
[] 0 0 500 [} L] Total- N Tax Tribunal 0 500 s00; 1
0 490682 0] 415632 0 441300 Total : Major Head "2020" - 0| 450300 4503000 |
L ] ) ] ]

12
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W 63-fafis st =are Mo, 83 LAW AND JUSTICE

FTEFE W W /DEMANDS FOR GRANTS, 2011-2012

~ MH2082 | |

[
E— i R
I

| eI

__wew | in thousands of )
Budget Estimate T

2011-2012

Legislative Department B

.00.01 |Salaries

| i | swen-fe
_Plap *z.....;.-

2
)
slels|s|s|slalals

|l I
1 H H i |
o ooiooooo

o |(Hospitality)
100,20 | Other Admini: ive Expenses

2020

(Canteen) _

o3 T Moo Wodks s Rt

100.31 | Grants-in-aid General

l]Saiuriey

02| Wages

|| 08.00,03 Over Time Allowance

T

08.00.12 Foreign Travel Expenses

.00.13 |Office Expenses

800,14 | Rem, Ratcs and Taxes

.16 Publication

... ..| — T .pn_.q___.i.w._.-_..enm.xrnrwﬂu .|
F =

2368 2500
[] 734 a0
0 517 0 800 K]
e 2 0 10 o
o 12 0 200 [
o 114218 o] 9z 0
o es [JTE ]
0 0 0 1 [
0 3 0 200 []
0 259 0 1000 [
0 I 0 1500 0
0 0 150 0
o 128 0 1530 0
0 0 0 1 0
[] 1 0 600| 0
0 3%0 0 100 o
0 1
i 0 1

L ]

Slo|leio|e
o
o

e colo|a
g

e clelele

|Advertising & Publicity
Minor Works & Maintenance
s Professional Services

______[Total Department of Justice _

_L Lo _
q .
] 9 il
I 0
I I ]
Department of Justice I U A
el I
L 9
B |
o i
______ - o ]
B o i
- 0| 1
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e 63—fafis st = Mo, 63 LAW AND JUSTICE AT F A DEMANDS FOR GRANTS, 2011-2012

S . _ _—
......... B . _ I
I . ____MH2052/2070 i
e = T [ ] | emTa|
T B . B . I - - _ e — WSS | (in thousands of 9|
Actual Budget Estimates, | Revised Estima Budget Estimate T |
-.”...l.u..mp..o.w.._w..ﬂ.ﬂ...w..... w:.:..l:lir!, B I U5 1) - I 1 hsb..m__.m.u.l...:.si. S
e | e | oeitwn | sedwmee | s | svdnbe WY Tafus war witT National Legal Services Authority | awiwn | swiwn-fu g
__Pian | Non-Plan |  Plan__ | Nen-Plan Plan MNon-Plan | = R Pl Non-Plan Total|_ -
e e o sms 0 9785 Eil 00,01 Salaries ] ] 11000] 11000 1
" o o s 0 5| [l 00,02 Wages 0 125 125,
| 0 E 0 75 0 75 wea e 100,03 [Over Time Allowance 0 00 100
o ol o ol [3 400 Fafean Fwam 00.06| Medical Treatment [] 600 500 |
T 0 oo o 2000 |t A = 100,11 Domestic Travel Expenses [ 3000 3000]
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